7 Person(s) applying for more than one post should apply seperatel

.8 Soft copy of the Application  as  sdvance COpyY ean  be  sent

1)

. i v “Annexure-B?
RAVI AND BEAS WATERS TRIBUNAL
Government of [ndia
MINISTRY OF J4L SH‘AKTI, L/O WATER RESOURCES, RD & GR
East Biock,Na, 7, R.K, Puram, New Defhj ~110066.
Tele No.; 26102230 / Emaik: registrarrbwt@gmail.com
: ‘No, O6/RBWT /Rocruitment of Posts/2020

VACANCY CIRCU LAR

Applications {rom eligible cundidates we invited for filling up lollowving, (Group A & Wy pOSLE on
Deputation {including short-tern Contraet basis) ¢ Rc-cmp‘.o}-mcm Lusiy in Ravi & Heys Waters Tribanal
from the employees / Otficers of the Central Gove 7 State Gove. / Union Turritories: Lovernments’ P8y
Courts 7 Tribunals on usaal terms nnd conditions of deputation issued vide DOPT Ol No, 6/82009-Fgu,
{Pay 11y dated 17™ June, 2010 or g5 amended fromtime w time And for Reeem plovinent cmployees/ ofticer

. Itired from’Ccntra_i CGovt/UTS Stae SovernmentsP 8,4 of existing terms angd conditions of re-

cm_ployment'issped’ vide DOPRT Q.M. Np. 3/03/20 16-Estt.(Pay 11 dated 01.95.2017 ur a5 amended from

" tinte to Unie -

Newof POS‘H— " TPay

P ren

8. No. IName of Post

i AS
Pringi rivase Secretary (PP

ourl Master

oy
ite Secretary
] ui.’z;sonnf Assistant

Assistant

J{),

3. Conditions of Eligibility/ Terms of Appotnument for the ahove suenticned 0818 are indicated in
Annexure-1A to ¥,

4. The applicants should cleariy indicale in theis bio dwta in e application formut (enclosed as

Annexure-11) to this circular i.e. name, date of brth, date o superanmuation, pregent desigration with
pay scale, post-held on regatlar basis with date and Pay scale, name of the. depariin <tl with telephone
Fax number, emgil 1D, service s experience in chronulogical orde v educutional / technical
Qualification; wraining if any undergone and ary other Information relevant o the post applied for with
the declaration of completeness. ang correctness of application and declaration thar he will not be
altowed to withdraw his candidature pnce selected for the Post,

5. The person selected for appointment will *NOT he cligibie tor Gow,

accommadation during the
- period of depitation / Re-¢mployment in this Tribunal,

6. The respectivy officer / depacimen while torwarding the appiicalions of

 deputation should clearly certify the particulprs along with CR dassiors for
“enclose the list of majar/mingr penalties imposed (if any) togett
“clearance,

the cundidate(sy tor
preceding 3 vears ang
her with Vigilanw’[)ixciplinary

v for cach POt whieh can be mailed

* none envelop. All the application should reack 1o Head of Departoient, Ravi & Beas Watery

“Tribunatl at phove address within 30 days from the date of publication in the Employment News,

For .moi‘q_information(del:ai!s-'-fot‘ the posts, terms snd conditions etc. please visit the Ministry of
Ja‘!'Shuk!i‘, Deptt.’of Watesr Resources, RD & GR Website ie, h(tp://jﬂlshaktiwduwngov.in/,

_ tarough  Enail o
E _rbwtrecruitme_m@gmuil‘com.

9. Advance topies of application or application received after ‘the

&0 breserived period or ot
accompanied with the requisive information/ documents are lighle

th be rejected,
0
4

i s

{Rita Chopra)
Registrar, RBW'T
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To be filled by the applicant

Name:

Date of Birth

Date of superannuation :

Designation with Grade/ Group of Post

Post holding on regular basis and w.e.f.

Pay Scale on regular basis w.e.f.

Name of the Department (and/or) Office

Service Particular in chronglogical order point wise

ANNEXURE- i

[t the space is not sufficient a separate sheet may be enclosed)Service particulars in

chronological order point wise.

S1. No. | Post held | From To Scale of | Nature of Nature of duties
& office pay Appointment
; 1 (Substantive/
| Officiating
/Adhoc)
1 2 3 4 5 6 7

Educational /Technical Qualification:

. Experience /Training undergone:
. Experience of working in any Court / Tribunal

on judicial side :

. Speed in English Shorthand and Typing:
. Knowledge of Computer:

. Present Address ¢

. Permanent Address:

. Phone/ Mobile No.:

. Email 1D:

. Any other information, if any:

DECLARATION

I hereby declare that all the statemnents madc in this application are true, coraplete and correct to the
best of my knowledge and I shall not withdraw my candidature once selected for the post.

Signature of applicant,

Address & Contact Nos.

TO BE FILLED IN BY THE FORWARDING AUTHROITY IF APPLYING ON

DEPUTATION BASIS

It is certified that particular given above are correct as per service record and the officer will be
relieved for appointment on deputation basis. His/her uapplication Is forwarded alongwith (1)
Vigilance Clearance Certificate and (23 C.R. Dossiers ( for last 5 years)(if not enclosed, the time on
which these documents will be sent by the Department)

3713 17:1 47 o OO
Name.....oovuuen vovorerssmiianenn
Designation .a..oereminininn,

(Department of the forwarding officer) -
with date and office Seal




Annexure-1A
Name of the post : Assessor
Number of posts : Two (02)
Classification of post : Group ‘A’ Non-Ministerial
Pay Scale : Pay Matrix Level-15 (Rs. 182200-224100/-)
Age Limit : The maximum age limit for appoiniment by deputation including short term contract
shall not be exceeding 36 years on the closing date of receipt of application.
As per Recruitment Rules the post shall be filled up in the following manner:

Deputation (including shert term contract) basis:

Officers under the Central Government/ State Government/ UT/ PSUs/ Autonomous/ Semi-
Government/Statutory  Qrganisations ete. (i) Holding analogous post on regular basis OR
holding a post in Level 14 of the 7th CPC Pay Matrix (or equivalent) with three year regular
service in the grade OR officer with 25 years regular service in Group A posts out of which at
least one year regular service should be in the SAG, AND (ii) having BE (Civil Engineering)

irrigation projects/ water management/inter-state water disputes.

Note 1 Period of deputation/ contract including the period of deputation/contract in another ex-
cadre post held immediately preceding the appointment in the same or some other
Organization/ Departinent of the Central Government shall ordinarily not exceed 3 years or till
the life of the Tribunal or till further orders whichever is the earliest. The maximum age limit
for appointment by deputation inciuding short term contract shall not be exceeding 56 years.

Failing which on Re-emplovment basis:

Officers retired from the Central Qovernment’ State Government! UT/PSUs/ Autonomous/
Semi-Governnent/ Statutory Organisation etc. having held (i) analogous post on regular basis
OR holding a post in Level 14 uf the 7th CPC Pay Matrix (or equivalent) with three year
regular service in the grade OR officer with 25 years regular service in Group A posts in the
service out of which at least one yeuar regular service should be in the SAG AND possessing
qualification and experience as of (i) & (iii) above provided that the retired Government
servant appointed as Assessor shall cease to hold the post of Assessor after he attains the age of
67 years.
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Anpexure-18

Name of the post : Principal Private Secretary

Number of posts : One (01)

Classifieation of post : Group *A” Ministerial

Pay Scale : Pay Matrix Level 11 inthe 7° CPC PAY MATRIX (67700- 208700)

Age Limit: The maximum age limit for appointment by deputation including short termu contract
shall not be exeeeding 56 years on the closing date of receipt of application.

As per Recruitment Rules the post shali be {iiled up ip the following manner:

Officer under the Central Government/ State/ Government! UT/ PSUs/ Autonomous/ Semi-
Government! Statutory Organisations ste. (i) a Graduate from recognized University or
equivalent having a speed or 120 words per minute in shorthand; AND (i) Holding analogous
post on regular basis QR holding a post in Level 10 of the 7" CPC Pay Matrix or in the pay
band Rs. 13600 -- 39100/~ + GP Rs. 5400/~ (6™ CPC) with five years regular service in the
grade OR Holding the post in Level 8 of the Pay Matrix or in the pay band of Rs. 9300 —
34800/- ~ GP 4800 (6™ CPC) with six years regular service in the grade OR Holding a post in
Level 6 of the Pay Matrix or in the pay band of Rs.9300-34,800/- + GP 4200 ( 6™ CPC) with
ten years regular service in the grade.

Note: Period of deputation/ contract including the perind of deputation/ contract in another
ex-cadre post held immediately preceding this appointment in the same or some other
Organization/ Department of the Central Government shall ordinarily not exceea 3 years or till
the lite of the Tribunal or till further ordets whichever is earliest. The maximum age limit for
appointment by deputation including short term contract shall not be exceeding 56 years.

Failing which on Re-employment basis

Officers retired from *he Central Government/ State Government/ UT Govt. Including State
Judicial Services/ PSUs/ Autonomous’ Semi Govt./Statutory Organisation etc.(iy a Graduate
from recognized University or equivalent having a speed of 120 words per minute in shorthand;
AND (ii) Holding analogous post on regular basis OR having held a post in Level 10 of 7%
CPC Pay Matrix or in the pay band Rs. 15600 - 39100/~ + GP Rs. 5400/- (6" CPC) with five
vears regular service in the grade OR Holding the post in Level 8 of 7 CPC Pay Matrix or in
the pay band of Rs. 9300 - 34800/~ + GP 4800 (6" CPC) with six years regular service in the
grade OR Holding a post in Level 6 of the 7% CPC Pay Matrix or in the pay band of Rs.9300-
34,800/ + GP 4200 ( 6™ CPC) with ten yvears regular service in the grade.

Provided that the initial appointment shall be for one year likely to be extendable on year to
vear basis subject to the condition that retired Governunent Servant appointed as Principal
Private Secretary shall cease to hold the post of Principal Private Secretary after he attains the
age of 65 years, Beyond that the term of incumbent can be extended further for a period of not
more than six months on the same terms and conditions in public interest if required.



Annexure-1C
Name of the post : Court Master
Number of posts : Two (02)
Classification of post : Group ‘A’ Ministerial
Pay Scale : Pay Matrix Level 11 in the 7" CPC PAY MATRIX (67700- 208700)

Age Limit: The maximum age limit for appointiment by deputation including short term contract
shall not be exceeding 56 years on the closing date of receipt of application.
As per Recruitment Rules the post shall be filled up in the following manner:

Deputation (ineluding short term contract) basis:

Officer under the Central Government/ State/ Government/ UT/ PSUs/ Autonomous/ Semi-
Government! Statutory Organisations etc. (i) A Graduate from recognized University or
equivalent having 120 words per minute in shorthand. AND (i) Holding analogous post on
regular basis OR holding the post in Level 10 of the 7® CPC Pay Matrix or in the pay band of
Rs. 15600 ~ 39100/~ + GP Rs. 5400/- (6" CPC) with five ycars regular service in the grad OR
Holding a post in Level 8 of the 7% CPC Pay Matrix or in the pay band of Rs. 9300 — 34800/« +
GP Rs. 4800/- (6™ CPC) with six year regular service in the grade OR holding the post in
Level 6 of the 7™ CPC Pay Matrix or in the pay band of Rs. 6300-34800/- + GP Rs.4200/-
(6" CPC) with ten years regular service in the grade AND (ii) Possessing of at least 3 years’
experience of Establishment Administration and Account etc. of the Government establishment

Note: Period of deputation/ centract including the period of deputation/ contract in another
ex-cadre post held immediately preceding this appointment in the same or some other
Organization/ Department of the Central Government shall ordinarily not exceed 3 years or til
the life of the Tribunal or till further orders whichever is earliest. The maximum age limit for
appointment by deputation including short term contract shall not be exceeding 56 vears.

Failing which on Re-emplovment basis

Officers retired from the Central Govermument/ State Government/ UT Govt. Including State
Judicial Services/ PSUs/ Autonomous/ Semi Govt./Statutory Organisation etc.(i)A Graduate
from recognized University or equivalent having 120 words per minute in shorthand. AND

(ii) Having held analogous post on regular basis OR holding the post in Level 10 of the 7th
CPC Pay Matrix or in the pay band of Rs. 15600 — 39100/- + GP Rs. 5400/- (6th CPC) with
five years regular service in the grade OR a post in Level 8 of the 7th CPC Pay Matrix or in the
pay band of Rs. 9300 — 34800/~ + GP Rs. 4800/- (6th CPC) with six year regular service in the
grade OR holding the post in Level 6 of the 7th CPC Pay Matrix or in the pay band of Rs.
9300-34800/- + GP Rs.4200/- (6th CPC) with ten years regular service in the grade.

Provided that the initial appointment shall be for one year likely to be extendable on year to
vear basis subject to the condition that retired Government Servant appointed as Court Master
shall cease to hold the post of Court Master after he attains the age of 65 years. Beyond that the
term of incumbent can be extended further for a period of not more than six months on the
same terms and conditions in public interest if required.
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Annexure-iD
Name of the post : Private Secretary (PS)
Number of posts : One (02)
Classification of post : Group ‘B’ Ministeriz}
Pay Scale : Pay Matrix Level 8 in the 7% CPC PAY MATRIX (47600- 151 100)
Age Limit: The maximum age limit for appointment by deputation including short term contrac,
shall not be exceeding 56 vears on the closing date of receipt of application.

As per Recruitment Rules the post shall be filled up in the following manner.

Deputation (including short term centract) basis:

Officer under the Central Government/ State/ Government/ U1/ PSUs/ Autonomous/ Semi-
Government/ Statutory Organisations ete. ()A Graduate from recognized University or
equivalent having 120 words per minute in shorthand. AND (i) Holding analogous post on
regular basis OR holding the post in Level 6 of the 7™ CPC Pay Matrix or in the pay band of
Rs. 9300 ~ 34800/ + GP Rs. 4200/- (6™ CPC) with six year regular service in the grade.

Note: Period of deputation/ contract including the period of deputation/ contract in another
ex-cadre post held immediately preceding this appointment in the same or some other
Otrganization/ Department of the Central Government shall ordinerily not exceed 3 years or till
the life of the Tribunal or till further orders whichever is earliest. The maximum age limit for
appointment by deputation including short term contract shall not be exceeding 56 years.

Failing which on Re-emplovment basis

Officers retired from the Central Goverrment State Government/ UT Govt, Including State
tudicial Services/ PSUs/ Autonomous/ Semi Govt./Staturory Organisation etc (DA Graduate
from recognized University or equivalent having 120 words per minute in shorthand, AND

(i) Having beld anatogous post ofi regular basis OR holding the post in Level 6 of the 7 CPC
Pay Matrix or in the pay band of Rs, 9300 — 34800/~ + GP Rs. 4200/- (6™ CPC) with six vear
regular service in the grade.

Provided that the initial appointment shall be for onc year likely to be extendable on year to
year basis subject to the condition that retirad Government Servant appointed as Private
Secretary shall cease to hold the post of Private Secretary after he attains the age of 63 years.

Beyond that the term of incumbent can be extended further for a period of not more than six
maonths on the same terms and conditions in public interest if reguired,
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Annexare-ii@
llthure-1E

Name of the POst: Persony Assisiang

Number ol posts : One (G
(_?Iassii’icatimn of post Group g Ministeria
Pay Scaje . Pay Matrix Level 6 in the Plorg PAY MATRIX (35400- | 12400)

Age Limie: Tha maximum age limit for appointment by deputation inc!uding short term contract
shall not he Exceeding s¢ Years on the closing date of receipt ofapplication,

As per Recruitmenr Rules the Dost shalf pe filled up in the fnl!owing manner;

Deputatio, (incmding short term tonirace) basis:

Officer under the Central Governmeny State/ Government/ UT/ PSUs/ Autonomoeys/ Semi-
Governmeny Statutor}' Organisationg &1L, (i) I‘-{a\rirlg & Graduate from recognized Um’versr’ty or
€quivalent having 5 Speed of 100 words per minute in shorthang: AND i) Holding analogoyg
POSt on regy gy basis OR holding POSt in Leve] 3 of the 7" cpe Pay Matrix or in the pay band
Rs. 5200 ~ 20200/ + ¢3p Rs. 2800,- (6" CPC) with a¢ least 6 yeur regular service OR Holding
post in Level 4 of the 7" opc Pay Matrix or in the pay band R 5200 - 20200/~ + GP Rs.
2400/- (g CPC) with 10 years regular serviee in the grade. Proference shall be Siven 1w
candidates having knowledge of computer, :

Note; Period of deputations Contract includfng the period of deputation, Contract in another
&x-cadre pogt held immcdiaz"dy breceding thig appoimtment i the same Or some other
Organization/’ Departmeny of the Central Government shall ordinarily pet BXceed 3 years gp till
the life of the Tribunal op tl firther Ordery whichever i earliest, The Mmaximym age limit for
appointment by deputation including short term tontract shail oy be exceeding 56 years,

Failing which on Rewemglovmem basis

Officers retired from the Centry Governmeny State Governmeny/ UT Gow, Inciuding State
Judicia Services PSUs/ AUonomoys, Semi (fiovt/Statmory Organisatiop ete. (i_)Having a
Graduate from recognized Ur:iversity AND (if) Holding analogoys Post on reguja; basis OR
holding pogt in Level 5 of the 7% cpe Pay Matrix op in the pay band Rg. 5300 _ 20200/ +
GP Rs. 2800,/ (6" ¢ C) with at leas; 6 year reguiar service OR Holding POst in Leve] 4 of the
7* Cpe Pay Matriy Orin the pay band Rs. 5200 ~ 20200,. GP Rs. 2400 (6% “PC) with 19
years regular service in the grade. Preference shall be givey to candidates having knowlcdge of
computer,

&

Provided thyy the initia) appointment shall be for one year likely to pe extendable op year to
year basig subject 1o the condition thay retired Government Servant appoimted ag Persona]
Assistant sha) Lease 1o hold the POSt of Personaj Assistant afiep he attaing the age of 65 years.
Bevond that the term of incumbeny can be extended further for 5 period of not more than giy
months on the 58me lerms ang conditiong ip public interest if required.
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Anpexure-1F

Name of the post ¢ Assistant

Number of posts - One (01)

Classification of post : Group ‘B’ Ministerial »

Pay Scale : Pay Matrix Level 6 in the 7" CPC PAY MATRIX (35400- 112400)
Age Limit: The maximum age limit for appoeintiment by deputation including short term contract

shall not be exceeding 56 years on the closing date of receipt of application.

As per Reeruitment Rules the post shall be filled up in the following manner:

Deputation (including short term contract) basis:

Officer under the Central Government/ State/ Gevernment/ UT/ PSUs/ Autonomous/ Semi-
Government/ Statutory Organisations etc. ({)Having a Graduvate from recognized University
AND (ii) Holding analogous post on regular basis OR holding post in Level 5 of the 7" CPC
Pay Matrix or in the pay band Rs. 5200 — 20200/- + GP Rs. 2800/- (6" CPC) with at lcast 6
year regular service OR Holding post in Level 4 of the 7% CPC Pay Matrix or in the pay band
Rs. 5200 — 20200/~ + GP Rs, 2400/~ (6" CPC) with 10 vears regular service in the grade.
Preference shall be given to candidates having experience in administrative or Casly Accounts
and having knowledge of computer.

Mote: Period of deputation/ contract including the period of deputation/ contract in another
ex-cadre post held immediately preceding this appointment in the same or some other
Organization/ Department of the Central Government shall ordinarily not exceed 3 years or till
the life of the Tribunal or till further orders whichever is earliest. The maximum age limit for
appointment by deputation including short term contract shall not be exceeding 56 years.

Failing which on Re-employment basis

Officers retired from the Central Government/ State Government/ UT Govt. Including State
Judicial Services/ PSUs/ Autonomous/ Semi Govt./Statutory Organisation ete.(i)Having a
Graduate from recognized University AND (i) Holding analogous post on regular basis OR
holding post in Level 5 of the 7" CPC Pay Matrix or in the pay band Rs. 5200 — 20200/~ + GP
Rs. 2800/- (6™ CPC) with at least 6 year regular service OR Holding post in Level 4 of the 7%
CPC Pay Matrix or in the pay band Rs. 5200 — 20200/~ + GP Rs. 2400/~ (6™ CPC) with 10
years regular service in the grade.

Provided that the initial appointment shall be for one year likely to be extendable on year to year
basis subject to the condition that retired Government Servant appointed as Assistant shall cease
to hold the post of Assistant after he attains the age of 63 years. Bevond that the term of
incumbent can be extended further for a period of not more than six months on the same terms
and conditions in public interest if required.




